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MR. SPEAKER: He wants to know
the all-India norm.

SHRI F. A. AHMED: There is no
ali-India norm. It varies from State
to State,

SHRI RAMACHANDRAN XADAN-
NAPPALLI: May I know from the
‘hon. Minister whether he has received
any request from the Kerala Govern-
ment to increase the wheat quota”

MR. SPEAKER' This question does
not arise out of the main auesiion.

SHRIMAT! ROZA DESHPANDE:
While the State of Tamil Nadu has
agreed to supply 3,000 tonnes of rice
to Kerala, may 1 know why the Cen-
tre has not given them pernussion to
do so?

SHRI F. A. AHMED As I bave al-
ready poinled out, so lar as rice 1s con-
cerned, there is restriction cn move-
ment from one State to annther. If
Tamilnadu Government wants to give
some rice they can give 1t to the Cen-
tral pool and we shall cettainly cen-
sider what addifional quant.tr could
he given (Irterruptions)
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN): (a) and

(b). Yes, Sir. It has been decided to
declare the Jagannatha Temple #t Purl
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to be a protected monument of na-
tional importance. Necessary data 1s
being collected from the State Govern-
ment. The work of comservation of
tne temple, 1n accordance with the re-
commendations of the Exverts’ Com-
mittee, set up by the Government of
ndid. will 1n the meanwhille, com-
merce from the next financial vear
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THE MINISTER OF STATE IN THE
VMINISTRY OF AGRICULTURE (SHR!
B P. MAURYA): <(a) There is no
~acn piopesal under Goveinment's
¢ msideration

( » No, Sit  Both the licensed co-
1 w:ty of the industry gnd-éhe capatity
already installed, are substantially 1n
excess of current requirements or even

thyre enwisaped by the end of the
F.i*h Plan.
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